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Record of Proceedings

Though order was reserved in the Petition on 15.5.2018, the same was listed
for hearing since order in the Petition could not be issued prior to one Member demitting

office.

2. Learned Counsels and the representative of the parties submitted that since the
Commission has already noted the arguments through a detailed ROP, there is no
requirement for further arguments and order may be passed based on the documents
available on record and the submissions already made.

3. Based on the consent of the parties, order in the Petition was reserved.

By order of the Commission

Sd/-
(T. Rout)
Chief (Legal)
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